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plane which intercepted the Chief
Minister’s plane intrude into the air-
space of our territory?....(Interrup-
tions) .

Shri ¥. B, Chavan: The circums-
tances are these. The late Chief
Minister of Gujarat left that place
after two O'clock, 2-14 to be exact.
He was supposed to be landing after
an hour and a quarter. But actually

the plane was found to have crash--

landed to the north of the gulf of
Kutch,

Shri Harl Vishna Kamath:
from Mithapur.

Shri ¥, B. Chavan: He did not go
directly to Mithapur. That is what
it seems. Now, we have to draw infer-
ences from the facts that we have in
our possession. It seems that the
radar on the other side noticed this
plane and intruded into our air-space

Far

and attacked the plane. It is very
obvious.
Atrocities by Pakistani Troops In

Indian Territory

+

*656. Dr, L. M. Singhw:
Shri P. C. Borooah:
Shri Onkar Lal Berwa:
Shri Dhuleshwar Meena:
Shri D. J. Naik:

Will the Minister of Defence be
pleased to state:

(a) whether Government are . .7are
that Pakistanj troopg have perperrat-
ed atrocitieg in the Indian territory
occupied by them and have burnt vil-
lages; and

(b) whether this has been pointed
out to the United Nations and if so,
with what result?

The Deputy Mimister in the Minls-
try of Defence (Dr. D. S. Eaju): (a)
Yes, Sir. Cases of looting and burn-
ing of villages, kidnapping of inno-
cent civilians, culting of crops, wup-
rooting of railway tracks and other
acts of incendiarism and vandalism
by Pakistanis have come to notice.

(b) Cease-fire violation complaints
have been lodged «tth regard to such
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incidents with the UN, Observers.
The incidents have also been brought
to the notice of the UN. Secretary-
General. The UN. Observers have
given  adverse findings against
Pakistan in some cases. In other
cases, they have been unable to come
to conclusions and in yet other cases
they have indicated that the com-
plaints are being investigated. The
reports issued by the Secretary-Gene-
ral so far do not cover all the cease-
fire violation complaints lodged by
us,

Dr. L, M, Singhvi: May I know
whether the Gover t have ght
to collect statements of those who
witnessed and escaped these atrocities
which would constitute the strongest
indictment of Pakistani atrocities and,
if so, whether any such publication is
sought to be brought out and circula-
ted to create public opinion againat
Pakistan throughout the world?

The Minister of Defence (Shri Y. B.
Chavan): It is a good suggestion
that the hon. Member has made about
the publication. I presume that
whenever complaint was made, the
evidence wag collected by the local
commanders and some of the avidence
was, really speaking, produced before
the observers on the basis of which
they had to take the view one way or
the other.

Dr. L. M. Binghvi: My I  know -
whether the question has been amita-
ted in the context of the violations of
the laws of war which these atrocitics
constitute and, if so, with what result
and in what quartera?

Shrl Y. B. Chavan:
special notice for this.

1 will require

8hri P. C. Borooah: How many
places have been occupied by the
Pakistan] forces after the ceasc-fire
and whether any place has been taken
back and, {f not, what steps are being
taken to take those places back?

Shri Y. B. Chavan: [ think I
have made some  statement on
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the floor of this House about the
places that they took in Rajasthan;
some villages in  Fazilka area also
they have taken  poasession of
after cease-fire.
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Shri ¥. B. Chavan: We have not got
detailed information on this,

Shri Buta Singh: May I know the
number of villages burnt out by
Pakistan after cease-fire in the Khem
Karan gector and in Fazilka, and my
1 know whether they sent any report
to the UNO pr not?

Shri X¥. B. Chavan: I have got some
detailed information about the viola-
tions of air-space, firing on Indian
positions, burning of towns and vill-
ages, etc, in Rajasthan, three places,
Fazilka, four places, Lahore area 15;
Chaamb, 21.

Mr, Speaker: He wants to know
the number in Khem Karan itself.

8hri Buta Singh:
itself.

Shri Y. B, Chavan: In Khem Karan
itself, they hurnt down many houses;
practically the whole town, I am told.

8hri Buta Siogh: May 1 know
whether it hag been reported ig the
UN observers?

Shri Y. B, Chavan: Whatever infor-
mation that we have received has
been conveyed to the Secretary-Gene-
ral and the UN observers.

Bhri Vidya Charan Shmkis: How

In Khem Karan
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Bhrl ¥. B. Chavan: A large number
of cases have been brought to the
notice of the UN observers,

Shri Vidya Charan Shukla:
approximate number.

Shri Y. B. Chavan: I have not got
the exact number of these atrocities
as such but I think in a very few
cases they have given the result so
far.

Shri Harish Chandra Mathur: In
view of the fact that the UN
observers are guite helpless and are
not likely to be at all effective, how do

The

the Government of India propose to
discharge its r ibility towards
its own citizens in view of this

meaningless cease-fire?

Shri ¥. B, Chavan: 1 quite agree
with the hon. Member that from our
experience it is very clear that these

observers are quite powerless to
prevent the occurrances of such
things. 1 think we will have to

depend on our own strength in this
matter to prevent such things.

Shri Harish Chandra Mathur: How
do we propose to discharge our
responsibilities in  such circum-
stances? That has not been answered

Shri Y. B, Chavan: I said, this
matter will have to depend on our
own strength and our own arrange-
ments. They will certainly vary from
place to place, but we are strong
enough.

Shri H. N. Mokerjee: We had heard
some earlier reports about use by
Pakistan of napslm bombs. That js 3
most diabolic practice which goes
against every known tenet of inter-
national law and convention. May ]
know if we have confirmed those
allegations which we have earlier
made and made really a point of it in
all international forums and propa-
ganda wvehicles?

Sbhri Y. B. Chavan: They have
used papalm bombs during the war
operations for strafing our infantry
positions and aho on our civilian
population as well. That iy a confirmed
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fact, We have announced
floor of this House also.

Mr. Speaker: The member wants
to know whether we have taken it
up and informed international forums
and tribunals and pressed this point.

Shri H. N. Mukerjee: Actually my
question has been, for whatever the
reason, maybe we have a bad con-
science about it; we have low
lighted this idea. This was brought
up in this House and hardly repeat-
ed. This i® a matter which should
have been brought up before every
conceivable internationsl forum.

it on the

Shri ¥. B, Chavan: As far as bring-
ing it to the notice of important
bodies and as far as publicity of it is
concerned, it has been given
publicity. Naturally as far as the
UNO observers and UNO are con-
cerned, only those matters which are
connected with the cease-fire viola-
tions are brought to their notice.

Shri Nath Pab: During the half-
hour discussion raised by my
colleague, Shri Kapur Singh, the
Defence Miniater had confirmed this
disturbing report that as many as
80 Sikh girls had been abducted by
Pakistani forces. He had further
assured the House that he would
look intp the matter and place before
the House any information he would
gel. May 1 know whether he has
any further information about the
fate of these unfortunate girls?

Shri Y. B. Chavan: There |is
another Starred Question on that
But it is much better that I give
some information about it, because
that question may or may not be
reached. The enquiry is on and we
will have to await further detalls.
But I have received some informa-
tion from our representatives i
Karachi that at Jeast 30 persons of
those 51 have been located in one of
the eamps in Karachi, The names
etc. are being verified and we will
have to wait for the detailed infor-
mation. When 1 get full imformation,
1 shall certainly %eep the House
.informed.
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Shri ¥. B. Chavan: 1 do not know
the exact number; I will require
notice for that. Certainly a large
number of Rajputs from the other
side of the frontier have come to
our side and the mormal experience
in the past is that their properties
have been misappropriated by those
on the cther side. I can only draw
an inference from that.
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Shri Hari Vishan EKamath: He

Shri ¥. B, Chavan: I did say thst
we have information that some people
from the other side of the frontler
have been forced to come to our
side. About forcible conversiom,
possibly ] will require notice for
that.
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Shri ¥. B. Chavan: About detailed
information, Sir, I must have notlce,
because most of these places are
under occupation of the other side.
It is possible—l can very well
imagine—when they are burning
houses etc., they would not hesitate
to burn mandirs or gurdwaras.

Shri 8. N. Chaturvedi: In view of
the fact that Pakistan not only com-
mitted many violations of the rules
of war but committed atrocities,
deliberate atrocities, which are alinost
tant t to genocide, may I
know whether our Government have
ever taken up this question on the
floor of the United Nations?

Shri Y. B, Chavan: I think I have
answered this question. The very
answer to the main queshtion men-
tions these atrocities and the steps
taken in this matter.
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Shri Y. B. Chavan: The hon. Mem-

ber has got some misconception
about how our army functions. He
has completely either misunderstood

it or he has kept himself in gomplole
ignorance of what is happening.

oy T ;T e ae
g | E wr & o W

DECEMBER 6, 1965 Oral Answers

5604

Y T A @ E | W g v
8, T TR @, ferat 9 v
ar g § W W ¥ A § fr g o
et T w R

Shri Kapur Singh: Regarding the
subject of the capture of these un-
fortunate Sikh girls. is the Defence
Minister aware that as far back as
15th  October, 1965, one Sardar
Bhaktawar Singh, an ex MLA, made
a report about this capture, giving
also the names and particulars of
those girls, to the Chief Minister of
Punjab, Comrade Ram Kishen, and
he also referred to it in a fortnightly
paper, of the same date, that he
edits; if so, would he be prepared to
take some action if I forward to him
dorumentary evidence on thig point?

Shri ¥. B. Chavan: Naturally, T
will have to depend upon the infor-
mation that I receive from the
Punjab Government. In this parti-
cular matter, as 1 have said, I have
myself written to the Chief Min-
ister, in pursuance of an assurance |
gave to this hon. House, to hold an
enquiry into the matter. 1 will have
to await his report after the enquiry.

Shri Kapur Simgh: That assurance
also includes a promise to take severe
action agamst those who thave
deliberately suppressed this matter

Mr. Speaker: He will see after the
report is received.

Shri I). C. Sharma: May I know if
the Government has taken into
account the inhuman treatment being
given to gome of the prisoners of
war i Pakistan; if so, what aclion
has Government taken and whether
it has also compared the goud treat-
ment  thay we are pgiving to the
prisoners of war here? For instance.
I visited one of the camps in
Kathuwa. May 1 know whether the
Government is teking any action to
see to it that the prisoners of war
taken from our country to Pakistan
are treated more hFumanly and with
greater consideration.
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Shri ¥. B. Chavan: We are trying
to make use of the agency of the
International Red Cross in this
matter to get the necessary informa-
tion about it, the number of people
who are there, how they are treated,
where they are kept and all that
‘This information, naturally, we are
trying to get through them, but so
far very little information we have
received.
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and rowdyism—if so, do not Govern-
ment consider this as rather unfair te
sensible Members of this Parlia-
ment?

Shri C. B. Pattabhl Baman: Com-
pletely denying the allegation made
by the hom. Member, may I say that
this talk is done by Shri G. S.
Bhargava, who is not a government
servant, who does not belong to the
1 & B Ministry, but who is an inde-
pendent journalist and whoe
represents Agence Francaise.

Shri A. P. Bharma: Sardar Kapur
Singh's speech is always highlighted.

Shri Kapur Singh: What is the
reaction of the Government to the
11 i made in this press report

“Today in Parllament” F of
All India Radio

+
*658. Shri Hapur Singh:
Shri Solanki:
Shri P. K. Deo:
Shri Narasimha Reddy:

Will the Minister of Information
and be pleased to state:

fa) whether Government's atiention
has been drawn to a news-item ap-
pearing in the March of the Nation
Weckly dated the 11th September,
1965 regarding the All-India Radio
feature “Today in Parliament”; and

(b) if so, Government's reaction

thereto?

The Deputy Minister in the Min-
istry of Information and Broadcasting
(Shri C. R. Pattabhi Raman): (a)
Yes, Sir,

(b) Government does not accept
the criticism contained in this news
item  All India Radio's broadcasts
relating to the proceedings in Parlia-
ment cover the statements and views
of members of all parties in a fair
and objective manner.

Shri Kapor Singh: Is it true that
the Government have laid down
three criteria  for spotlighting
speeches of Members of Parliament
—pro-Congressism, Hmdu militarism

that the I&B Ministry are particular
to have a certain person appointed as
Director<General against the wishes
and the recommendations of the
UPSC?

Shri C. R. Patiabhi Raman: I de
not think, Sir, it arises out of this
question.
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Shri Balakrishnan: I want to know

from how many stations and in how
many languages the feature “Today





